HIGH COURT OF CHHATTISGARH : BILASPUR

CALL- LETTER

No. 12159/ SCDSA /2025 Bilaspur, Dated :67 /07/ 2025

To,
Smt. Meera Ansari,
Advocate,
B-1, Priyvadarshini Nagar, Bilaspur (C.G.)

Interview for designation as Senior Advocate under Rule
6 (v) of High Court of Chhattisgarh (Designation of Senior Advocate)
" Rules, 2018 is scheduled to be held on 24™ July, 2025.

Therefore, you are required to remain present on
24/07/2025 at 4:30 P.M. sharp at Conference Hall, High Court of
Chhattisgarh, Bilaspur.

Encl:- Attendance sheet

(Maneesh Kumar Thakur)
Registrar General
55



Attendance Sheet
{To be filled by the Advocate)

Affix here your
Recent passport
size
3.5 x 4.5 cm. self
attested
photograph
(not to be stapled)

. Name of Advocate L eeeraenbeeaceeneensasentenoannneraettetennanane

. Permanent Address T e eeessesseneaanacerterantonstanrrrananerernanas

seccssEsatre sV EsT OB d0RACCOeaITdBURTNIOSOCRdIITCOY
...................................................
..................................................

--------------------------------------------------

. Type of Form

(Application /Proposal/Both) ettt e rerertern e eae e oon ot es

. Contact No. fereeeens e e reeeeeseerretetooaasarnnsenansranten

. Email Address et eo e senneneearasteenn e e e sestsenaes

. Date of interview | OO :
Signature of Advocate - T PP PP ,
Signature of Tt eeseeetena v enaraaat e rear oo anes

the Registrar (S&A Cell)-cum-
Secretary of the Committee for Designation
of Senior Advocate



HIGH COURT OF CHHATTISGARH : BILASPUR

CALL-LETTER

No.12.1G0/ SCDSA /2025 Bilaspur, Dated :67/07/ 2025

To,
Shri Ashok Kumar Varma,
Advocate,
Civil Lines, Near Nehru Chowk,
Bilaspur, Chhattisgarh

Interview fdr designation as Senior Advocate under Ruie
6 (v) of High Court of Chhattisgarh (Designation of Senior Advocate)
Rules, 2018 is scheduled to be held on 24™ July, 2025.

Therefore, you are required to remain present on
24/07/2025 at 4:30 P.M. sharp at Conference Hall, High Court of
Chhattisgarh, Bilaspur.

Encl:- Attendance sheet

@%?.’i’f_

(Maneeéh Kumar Thakur)

Registrar General
V)]



- Designation of Senior Advocate (Interview | interaction)

Attendance Shest
{To be filled by the Advocaie)

Affix here your

Recent passport
size
3.5 x 4.5 cm, self
attested
photegraph
(not to be stapled)

. Name of Advocate T i reisesesrsesescsarasasnasesisasssananes

. Permanent Address o S Neaennesvane Cveneecscscnnsressssoas

e
oooooooooooooooooooooooooooooooooooooooooooooooooo

oooooooooooooooooooooooooooooooooooooooooooooooooo

uuuuuuuuuuuuuuuuuuu

oooooooooooooooooooooooooooo

)
uuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuu

. Type of Form

(Application /Proposal/Both) e ereeesenaeasasiasnaneessesnosntncrnanastuns o

. .
O Contact NGO, liciesssssssucssaccacsssaccrasusescorenancasosnoes

. Email Address B v eesveseneeansssasensseonrasssnansrnns veee

. Date of interview SR :

Signature of Advocate

uuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuuu

Signature of - eeereiernennssasan evercacasasssusnenanarosanses

the Registrar (S&A Cell)-cum-
Secretary of the Committee for Designation
of Senior Advocate



HIGH COURT OF CHHATTISGARH : BILASPUR

CALL-LETTER

No.a2ici/ SCDSA /12025 Bilaspur, Dated : 0707/ 2025

To,
Shri Manoj Vishwanath Paranjpe,
Advocate,
Sadguru Villa, Rama Valley,
In front of Shri Ram Temple,
High Court Road, Bilaspur (C.G.)

Interview for designation as Senior Advocate under Rule
6 (v} of High Court of Chhattisgarh (Designation of Senior Advocate)
Rules, 2018 is scheduled to be held on 24™ July, 2025.

Therefore, you are required to remain present on
2410712025 at 4:30 P.M. sharp at Conference Hall, High Court of
Chhattisgarh, Bilaspur. '

Encl:- Attendance sheet

@Q%?:} AT

(Maneesh Kumar Thakur)
Registrar General
D5



Designation of Senior Advocate (Interview | interaction)

Attendance Sheet
(To be filled by the Advocate)

Affix here your
Recent passport
size
3.5 x 4.5 cm. self
attested
photograph
(not to be stapled)

. Name of Advecate Teraisreeiverterannnass eeretre s coa i

. Permanent Address T PP

--------------------------------------------------
--------------------------------------------------
--------------------------------------------------

--------------------------------------------------

. Type of Form ' _
(Application /Proposal/Both) TP PP

. Contact No. \ e s taearsansieoernnteresanteiooenranartnnTasetrye

. Email Address s s isaneraeenreearearaaaseasnsasanss Ceennenns

. Date of interview | Cverreens e vaeseneeeereentaaes b esienesan :
Signature of Advocate Trrreeereneraseeanas ernernceashatneraeseorenns :
Signature of o P PP PR PR

the Registrar (S&A Cell)-cum-
Secretary of the Committee for Designation
of Senior Advocaie



HIGH COURT OF CHHATTISGARH : BILASPUR

CALL- LETTE
No.124c2 SCDSA /2025 Bilaspur, Dated :07/07/ 2025

To,
Shri Sunil Otwani,
Advocate,
Bhartiya Nagar, Near Ayappa Mandir,
Bilaspur, Dist. Bilaspur (C.G.)

Interview for designation as Senior Advocate under Rule
6 (v) of High Court of Chhattisgarh (Designation of Senior Advocate)
Rules, 2018 is scheduled to be held on 24™ July, 2025.

Therefore, you are required to remain present on
2410712025 at 4:30 P.M. sharp at Conference Hall, High Court of
Chh_attisgarh, Bilaspur.

Enci:- Attendance sheet

(s ans

(Maneesh Kumar Thakur)
Registrasr General
)



L

Designation of Senior Advocate (Interview / interaction)

Attendance Sheet
{To be fiiled by the Advocate)

Affix here your
Recent passport
size
3.5 x 4.5 cm. self
attested

- photoegraph
(net to be stapled)

. Name of Advocate L veeraettrenennneeeseirirennrrranannanaerrer

. Permanent Address Tt erereeeeserennnnacesestretratnnnanaannanss

--------------------------------------------------
--------------------------------------------------
--------------------------------------------------

--------------------------------------------------

. Type of Form

(Application /Propesal/Both) reersesatenrensenennsnrerrTt ranibatantstarryoots
. Contact No.- ' T enrrrenreretatianresnti et tatbarenteraanns
. Email Address PN rreeas
. Date of interview Terenrinetaserentesrssrrnnsararntaaranrarireaeras :
Signature of Advocate e tiereeretet T estar i tatasa e s s sasees
Signature of Terenneenns e —————— s

the Registrar (S&A Cell}-cum-
Secretary of the Committee for Designation
of Senior Advocaie



